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[ ITA 1085/

| CHANDI/ZOES

| > ITA 1093/

L | CHANDI/ZGZS

f 3 ] ITA 1316/
CHANDI/2025

ITA 1395/
CHANDI/2075

| ITA 1398/ ,

[ CHANDI/2025 201718;
| TTA 1407, y

g | CHANDI/2025 | 2015-16

7| CHI:ﬁé;éé/zs 2013-14 | [A] Gaganp
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4 2019-20 | [A] kAL DASS CHOUHAN
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[A] SHASHI BHUSHAN
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Srl Appeal Number A;:::_t' ’ Assessee Name Remarks
|1 crfm;f/zzgfzs | 200708 | [A] ARUN KUMAR |

L Jr CHIEDIIZ/?,_?,Z_L; m LA SHRI SANKAT MOCHAN HANUMAN MANDIR SOCIETY ! {

ITA 1547/ !
CHANDI/ZOZS 2015-16 | [A] MEENA DEVT |
| 4| TTA 1589
L * | cHanppaoas | 201112 | [A] KULWANT SINGH

| DAley WARN SINGH

/ \
CHANDI/2021 | 2015-16 |[A]SH. sa

| 6 j CHLTl\f\Di/Z;ézs 2011-12 | [A] AMRAO SINGH
|7 CHEG”‘D%Z%ZS | 201718 f{A] RAINE MAHAJAN rf |
%sn KUMAR PROP. YASHODA KHAL BHANDAR | |
;- 9 r! chagrjzzoz* ‘ 2017- 18_EA} GHANSHYAM DASS G'UPTA [p ]
Ll_o.f CH;T,\T‘DC”J%ZE 2020-21 | [A] HARPREET SINGH BRAR-HUF |

| |
| ssistant Registrar

f == 13 Mar-2026
|
5wa_gﬂ_%_ﬁﬁﬁ__j_ﬂ—1__ﬁ____1m_5]

Ay g



tile:// ’C:-’JudiSIS/CHANDIGARH--CL-EU%M&!' 16.htn

u INCOME TAX APPELLATE TRIBUNAL, C ANDIGARH

CAUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY} |

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER |
IN COURT ROOM 2

| HEARING.
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f Srl | Appeal Number As::_t' Assessee Name Remarks |
| ITA 1036/ ; |
e AND/2025 | 2024-25 | [A] ASHOK KUMAR |
) C;X%P/g%/zs 2014-15 | [A] RAVINDER KUMAR |
,r ITA 1090/ ; |
| 3 CHANDI/2025 | 2017-2018 | [A] VINEET KumaR

| [ ITA 396/ 5
| -
;4 f CHANDI/2025 2013-14 [A] GURBACHAN SINGH

|5 | CHgﬁoigézs 2012-13 | [A] RISHU GARG $/0 sp, SURENDER KUMAR GARG
L ITA 636/
CHANDI/2025 |
S8 S Y SINGH |
[8 | CHi\T;}D??éZS | 201920 |ag SUKHWINDER SINGH -’ |
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[A] KARAMIIT SINGH THROUGH HIS LEGAL HEIR
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Srl | Appeal Number

ITA 1150/ 2015-16 | [A] RESERVE BANK STAFF COOPERATIVE U T/C SOCIETY
CHAND1/2025 LIMITED

1
ITA 1438/ | N E !

I o i /2025 | 2017-18 | [A] MARS OIL AND FOOD PRIVATE LIMITED | |
3 ITA 1473/ 2015-16 |[A] INSTITUTE OF HOTEL MANAGEMENT CATERING

CAUSE LIST OF smMC BENCH FOR 19-MARCH-2026 (THURSDAY) |

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
IN COURT ROOM 2

e S S i |
Ai:gt' Assessee Name Remarks ."’

CHANDI/2025 TECHNOLOGY & APPLIED NUTRITION

ITA 812/ [A] RESERVE BANK STAFF COOPERATIVE U S E T/C SOCIETY
2020-2021 LIMITED

CHANDI/2025

ITA 916/ y | |

| ® | cHANDY2025 | 2011-2012 | [A] ViNoD KUMAR ! |
| TTaotg Y | ;

® |_cranpyaoos | 20152016 [A] GURSEWAK SINGH |
-] maony 202021 | [A] LATE HARPAL SINGH THROUGH HIS LEGAL REPRESENTATIVE, | |
CHANDI/2024 NIRMAL SAINT | |
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